93 Written Answers

flTHE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENT AND
COOPERATION (SHRI ANNASAHEB
SHINDE) : (a) No sugar is at present allotted
for sale in the open market.

(b) It is yet too early to frame any estimate
of production of sugar during the current year.

(c) The quantity of sugar likely to be
exported during the year 1967 is 2.17 lakh
tonnes. A subsidy of 9 crores is estimated to
be paid during the financial year 1967-68.]
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T[RISE IN PRICES OF PULSES IN DELHI

30. SHRI S. K. D. PALIWAL : Will the
Minister of FOOD AND AGRICULTURE
be pleased to state :

(a) the prices of pulses like Moong,
Masoor, Urd, Arhar in the Union Territory of
Delhi and other States during September,
1967 in comparison to their prices during
September 1966 ; and

(b) what are the reasons for the
unprecedented rise in the prices of pulses and
what measures are being taken by
Government to check this steep rise in their
prices?]
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t{THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENT AND
COOPERATION (SHRI ANNASAHEB
SHINDE) : (a) A Statement is attached. [See
Appendix Lxii. Annexure No. 7]

(b) The rise in the prices of pulses is
mainly attributable to shortfall in total
production of pulses in India during 1966-67
as compared to 1965-66 and a rise in export
of pulses abroad. The movement of pulses
except gram is free within the country. There
is no proposal to control the movement of
pulses within the country. Export of pulses
from the country has been banned.

DEPOSIT OP AMOUNT OF THE PROVIDENT
FUND WITH GOVERNMENT BY DIFFERENT
FIRMS

31. DR. (MRS) MANGLADEVITALWAR :
SHRIA.GKULKARNI:

Will the Minister of LABOUR AND
REHABILITATION be pleased to
state:

(a) is it a fact that certain business firms
have not deposited the amount of Provident
Fund with Government.

(b) if so, what is the total amount lying
against different firms of India ; and

1glish translation.




